
1 Angul Exist 1 1 370 50 76 344

2 Balangir Exist 1 1 427 27 28 426

3 Balasore Exist 1 1 4793 251 245 4799

4 Bargarh Exist 1 1 900 68 59 909

5 Bhadrak Exist 1 1 1853 161 178 1836

6 Boudh Exist 1 1 157 6 0 163

7 Cuttack Exist 1 1 2696 234 229 2701

8 Deogarh Exist 1 1 99 10 1 108

9 Dhenkanal Exist 1 1 549 81 93 537

10 Gajapati Exist 1 1 79 9 0 88

11 Ganjam Exist 1 1 2449 172 202 2419

12 Jagatsinghpur Exist 1 1 1230 103 80 1253

13 Jajpur Exist 1 1 1388 163 153 1398

14 Jharsuguda Exist 1 1 224 31 39 216

15 Kalahandi Exist 1 1 234 21 31 224

16 Kandhamal Exist 1 1 195 37 31 201

17 Kendrapara Exist 1 1 2384 164 233 2315

18 Keonjhar Exist 1 1 1142 68 183 1027

19 Khurda Exist 3 3 6620 569 671 6518

20 Koraput Exist 1 1 451 43 58 436

21 Mayurbhanj Exist 1 1 1023 102 101 1024

22 Nabarangpur Exist 1 1 172 29 37 164

23 Nayagarh Exist 1 1 1208 99 190 1117

24 Puri Exist 1 1 1222 214 169 1267

25 Rayagada Exist 1 1 157 30 34 153

26 Sambalpur Exist 1 1 336 56 52 340

27 Sonepur Exist 1 1 139 17 17 139

28 Sundargarh Exist 1 1 867 79 101 845

30 30 33364 2894 3291 32967

Disposal during the 

months of December, 2025 & 

January, 2026

Pendency as on 

31.01.2026

TOTAL

"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)

BI-MONTHLY:- DECEMBER, 2025 & JANUARY, 2026"
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not

No. of Family Courts Pendency Position in Family Courts
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Sl. No.


